b BN COURT,
CENTRAL ADMNISTRATIVE TRIBUNAL

ALL AHAE AD BENCH_ALLAHA
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Uriginal Application No. 1168 of 200l.
konday, this the '06th - day of January, 2003.

“Hon'ble iMr.:Justice RiK Trivedi, V.C.

Hon'ble iaj Gen KK Srivastava, A.bl.
Rane s'hv Chandra Pathak
son 0of Sri Surya Nerain Pathak,
resident of Village: Huruwa Post Dewari- aamghat
District .irzaspur,
vosesfpplicant.

(By Advi-.Sri B.P.Singh)

\ersus.
1. Union of India
through Secretary, iinistry of Communication,

Lept. of Telecon, New Delhi,

b

2 Bharat Sanchar Nicam (A Govi. of India
Enterprise ) through its!' Cheirnan,
sanchaor Bhidwan 20, «500k Road, Hew Lelhi,

3e Chief Generual uwanage, T.le-Communication,
(2astern degion),. Lucknoi..

g. Tzaz—cam.unication, pistrict Janager/(TD:),
AYZ epur .

S lele-conmunication, Livisi.nal En¢inesr/(TLE),

wdrzagur.
o sesssesREespOndents,
(E\/ Adve Sri a.C. JOc)hl)

Alongwith

Uriginal Application No, 148 of 1999.

Vanaspatl patel

son 0f Sri R.P. Patal

’




=2
Resident of Gram Kalu ke Purwa, v e
Post Khauri, District: Allahabad(At present working under

Sbu(I), Tele-communication, Sonebhadra).

ssswssnssssppplicant,
By Adv:i- (Sri Vv.K.Coal)} Sri B.P.Sinch)
Versus.
1. Union of lndia
through secretary (Te.econmunication),
New Delhi.’
2. chiet Ceneral ianager (Telecommunication)
Eastern region, Lucknov. i
<ic Te leconwwunication pistrict idanager/TLid, .
Wlrzapur.
4. Telecommunication pivisional &Engineer,
i (TD2), idrzapur. .

s+ ssseeR@spondents,
(By Adv: Sri . Chaturvedi)

i

Uriginal applicetion No.147 of 1999,
Ram Prasad son o1 Sri Tulsi brasad
resident of villege Aunawa Parecnpur,

Post U fice Jwnawa Khurd,
Listrict Havidas Nagar,

(#t present working <s Divisiongl cngilneer(To),

iilrzapur ).

O DT 0 fppli(:dnt .
(By Adv: Sri V.K. Goelj sri B.P.S5ingh)
Versus.
1. Uniopg of India
through the Secretazry,

(Te lecommunication) New Delhi,

L




3=

28 Chief Gener:l Manager (Te!ecomuunication),

I#i!
It

Eastern Re

on ) Lucknow.

3. Te le-Communication District tlanager (TDM),
lfirzapur.
4. Tele~Comiuniication bivisional zZn¢ineer/TUs,

Mirzapur.

e lelatelelstoie S PONIGE NIEST
(By adve sri s Chatu?veui)
Original Ap;licatiOn No.358 of 1999,
Wata Prasad
son 0f Sri Gaya Pras%d,
regdident of Cram angiPost Anilive Kalan,
District allashabad.
o mia e e btil et
(By adv: sri V.K. G@il/ori B.F.sinch)

Nersus.

1 Union of it

through th# secretary(Te le-Com.unicstion)
Hew Ledhid
2% Chiet CGendgral .ianager (Tele—Comuunication)

gastern Aggion, Lucknow.

3.4 Te le~Comminication pistrict sanager/TDI,
Wirzapur.il
4, e le-Cowignication Divisionagl éngineer/TDE,

wdrz apur . i

%

e esse@spondants.
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(By Adv: Sri Satish ladhyan) |
_ORD_ER_

(By Hon'ble kr. Justice R.R.K Trivedi, v.C.)
—rs

o it .
In tﬁEéﬁD.A?, relief has been prayed agalnst

Bharat Sancher Nigam Ltd. whica is a corporation. As no
notification under secthion 14(2) 01 Administraetive Tribunals
Act 1985 has been lssued by thi (entral Government, -TNLs

Tripunal hss no jurisdict‘iun; 'he legal position in this
% \2 e 2N\ A &‘A -
reoard/\settled by = Divisionjfench of Lelhi High court

in writ No,2027/0l1 decided on .a._4 08.0l1 and by & Division b

S

Bench of Bombay ngh Court 1Qk;nr1t Petitio No.4112/03

e,\AAQAAJ‘/\S" A
to Writ petition No,2122 of A %\re orted in 2002(3)

AN
A.T.J. page=1l. In the ciramsiinces, thesev. /s yes
u"N =S
dismissed as not malntulnab1e. \\—-0 o>} -Ses— ey, % CJD(?J@
™\




